OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs): DELHI.
| P W I ) 7Y CEP
No. F.5 (1)/2026/ i\ I J' Dated, Delhi the = L “’EP 2026
Copy forwarded for information and necessary action to:-

1) The Officer In-Charge, Administration LILIII, Accounts, General Branch, Vigilance,
Purchase Cell, Pool Cars, Library, Record Room, Copying Agency, Website
Committee (Hindi / English) an Computer Branch, THC,Delhi.

2) The Judge-Incharge Mediation Cell, Tis Hazari Courts, Delhi.

3) The Administrative Civil Judge, (Central), Tis Hazari, Courts. Delhi.

4) The Chief Metropolitan Magistrate (Central), Tis Hazari Courts, Delhi.

5) The Sr. AO(J)) / AOQJ)/Branch Incharge, Administration I, I & III,
Vigilance,Recruitment Cell, Filing Section/ Accounts Branch,Fine & Audit
Section, Care- Taking Branch, Computer Branch, Protocol Branch. LAC Branch,
R& IBranch 'LAYERS”, ACR Cell, I.T.Cell, VWDC, Central District, Tis Hazari
Court, Delhi.

6) The Sr. Accounts Officer, Accounts Branch (Central), THC, Delhi.

7)  The P.S. to Ld. Principal District & Sessions Judge(HQs), Room No302-A, THC,
Delhi.

8)  The Reader to Ld. Principal District & Sessions Judge (HQs), Delhi.

9) The Director of Prosecution, Govt. of NCT Of Delhi, Tis Hazari Courts,Delhi.

10) The Librarian, Telephone Operator & Facilitation Center, THC, Delhi.

11) The Hony Secretary, Delhi Bar Association, Tis Hazari Courts, Delhi.

12) The “Layers” Section. for uploading on “Layers”.

(Rajesh Kumar Goel )

District Judge (Commercial Court)-01
Officer In-charge, Judicial Branch (Central)
For Principal District & Sessions Judge (HQs)

Delhi




Endst. No. /D-3/Gaz.1 A/DHC/2026

G courr OF DELII: NEW DELIT

No. 4| Y /D-3/Gaz.IA/DHC/2026
Dated, the 19™ September, 2026
ORDER
In partial modific

ation of this Court’s Order No. 41/D-3/Gaz.IA/DHC/2026 dated 14.09.2026. the
footnote no, (ii1) be read as under--

(i) The Court of Special Judge (PC Act) (CBI)-22 presided over by Ms. Shivali Bansal shall be
re-numbered as Special Judge (PC Act) (CBI)-01

and the Court of Special Judge (PC Act)
(CBI)-25 (Specially Designated Fast Track Court

) presided over by Mr. Ajay Gupta shall

be re-numbered as Special Judge (PC Act) (CBI)-22 (Specially Designated Fast Track
Court)
BY ORDER OF THE COURT
Sd/-
(ARUN BHARDWA.J)
REGISTRAR GENERAL
S640~563

Dated, thel9™ September, 2026

Copy forwarded for information and necessary action to: -

1. All the Principal District & Sessions Judges, Delhi.

2. The Principal District & Sessions Judge cum Special Judge (PC Act) (CBI), Rouse Avenue
Courts Complex, New Delhi.

The Principal J udge, Family Courts (HQ), Dwarka Courts Complex, Dwarka, New Delhi.

The Secretary, Ministry of Finance, Government of India, North Block, New Delhi.

The Member Secretary, Delhi State Legal Services Authori ty, RACC, New Delhi.,

The Director (Administration), Delhj Judicial Academy, Dwarka, New Delhi.

, Justi gislative A ffairs), Govt. of NC' "ol Delhi, New Delhi-
110002,

8. The Principal Secretary (Home), Gowt, of NCT of Delhi, New Delhi-110002.
The Principal Secretary (Power), Govt, of NCT of Delhi, New Delhi-1 10002
10, The Secretary (Labour), Govt, of NCT of Delhi, Shamnatl Muarg, Delhi-1 10054,

1. The Director of Prosecution, CBI, Block No.3, 11 Floor, CGO Complex, Lodhi Road, N.Uclhi- 3
12. The Director, Dj i '

13. The Director Ge

N. Delhi-110066
14. The Commissione
15. The Commissione

Ne s

'
neral, Narcotics Conurol Rureau, West Block,

[ Wing-5, Sector=(7, R.K. Puram,
rof Police, Police Headquarters, Now Dolli,
r, Dethi Municipal Corporution, Civie Centro, Minto Road, New Delhi,
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strar (Gazene-10Y, Delh High Court, New Delhi.
Accounts Officer., Tis Hazari, Delhi.

X . ally] ith Tt rt i."
h request to display this order on website of Delhi High Court in

Secretary., Delhi 4

ith Court Bar Association, Delhi High Court, New Dalhi.
Secretary, Delhi B

ar Association, Tis Hazari Courts, Delhi.

Secretary, New Delh Bar Association, Patiala House, New Dclhi_.

Secretary, Shahdara Rar Association, Karkardooma Courts, Dalhi.

Secretary, Rohini Courts Bar Association, Rohini, New Delhi.

Secretary, Dwarka Courts Bar Associaticn, Dwarka, New Delhi.

Sccretary, Saket Courts Bar Association, Saket, New Delhi. o

Sccretary, Central Dzlhi Courts Bar Association, Rouse Avenus District Courts, Naw

. Personal file of the officer concerned.
. Guard File.

| 4—
\_, :
(KAVERI BAWEJ A)

Registrar (Vigilanze)
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